
~~ra ~iliina School hflve ~n paid 
1
: · 

to' them; and 

( b). if riot, the reasoiis therefor. and 
the time by which their dues will lie 
paid to them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI YOOENDRA MAKW ANA): (a) 
to (d). The information is being col-
lected and will be laid on the table of the 
House. 

SC A ST :Employees la MarkethJ& 
DtvWoa of. I. 0. C. 

2691. SHRI CHANDRA PAL SHAI-
LANJ: Will the Minister of PET-

ROLEUM, CHEMICALS AND Fl!RTI-
LIZERS be pleased to state: 

(a) the total number of employees 
working in Marketing Division of I.0.C. 

in Northern Region and in Region«1l 
Office, New Dehi post-wise and grade-

' wise; 

(b) how many belong to SC & ST, Ex-
SCrviceman and physically handicapped, 
post-wise and grade-wise; 

( c) what is the minimum qualifying 
period for promotion to the next higher 

grade for SC & ST and non-SC & ST 
employees post-wise ·and grade-wise; 

(d) whether quota reserved for SC & 
ST, t: ~ r ic an and PhysicaUy handi-
capped has been fUJed in promotions in 

each grade; and 

(e) if not, reasons thereof and the efforts 
being made to fill the roster for promo· 

tions? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. SHIV SHANK.AR): (a) to 

' . 
(e) · Requisite information .is being col· 
lected and will be laid on the Table of the 
Sabha.· 
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Ghoat cylinders In I>elhi 

2693. DR. A. U. AZMI: Will the Mini-
ster of PETROLEUM. CHEMICALS 
AND FERTILIZERS be pleased to 
state: 

(a) whether it is a fact th'at there are 
large number of 'Ghost' gas cylinders in 

Delhi/New Delhi; 

(b) if so, whether any probe has been, 
ordered for investigations to find out their 
numbers and to plug the l ~ l s  and 

(c) i( so, result and details thereof? 

THE MINISTER OF PETROl.JEUM, 

CHEMICALS AND FERTILIZERS 
(SHRI. P. SHIV SHANKAR): (a) to 
( c) On receipt of the information re-
garding the existence of unauthorised LPG 

(cooking gas) connections the oil campa-
,nies had initiated a scheme for the re"tu-
larisation of such canncetions . wnoSi 
number can not be priceaely q1Jantitlcd, 




